Bihar State Legal Services Authority (BSLSA)
Opposite Old Patna Museum, Budh Marg, Patna-800001.

TENDER NOTICE

TanderNo:___ T 4 12026 Date: O lo# |26 .

Sealed Two-Bid Tenders (Technical Bid and Financial Bid) are hereby invited from
authorized manufacturers/authorized dealers/authorized distributors of reputed automobile
companies for the supply of Ten (10) Multi Utility Vehicles (MUVs) for the Bihar State Legal
Services Authority (BSLSA), Patna.

The vehicles shall be supplied strictly in accordance with the specifications, terms and*
conditions mentioned in the tender document.

1. Description of the Item

|Sl. No.” Description ” Quantity
ll —“Multi Utility Vehicle (MUV)HIO (Ten) Nos.]

2. Eligibility Criteria

The bidder shall:
1. Be an authorized manufacturer/authorized dealer/authorized distributor of the vehicle
manufacturer.
2. Possess valid GST Registration.
3. Possess valid PAN.
4. Have a valid dealership authorization certificate from the manufacturer.
5. Have an established service network in the State of Bihar.
6. Not have been blacklisted by any Central Government/State Government Department,

PSU, Statutory Authority or Autonomous Body.
\/- 7. Submit all statutory documents along with the Technical Bid.

3. Vehicle Specifications
The offered MUV shall match to the following minimum specifications:
Brand New Vehicle (Latest Model).
Factory fitted Air Conditioner.
Diesel/Petrol Engine (as specified in the tender document).
Power Steering.
Power Windows.
Dual Air Bags.
ABS with EBD.
Central Locking System.
Music System.
. Reverse Parking Sensor/Camera.
. Seat Belts for all occupants.
. BS-VI/Latest Emission Norm Compliant.
. Standard Safety Features as prescribed by the Government.
. Standard Accessories supplied by the manufacturer.
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4. Pricing
The quoted price shall include:
e Ex-showroom Price.
o GST.
» Registration Charges.
¢« Road Tax.
e Insurance.
« Fastag.
« Temporary Registration, if applicable.
e Handling Charges.
» Transportation Charges.
e Standard Accessories.
e Any other applicable statutory charges.
The bidder shall clearly indicate:
» Ex-showroom Price.
L] GST.
e Registration Charges.
e Insurance.
e Road Tax.
* Any Special Government Discount.
e Dealer Discount.
e Corporate Discount.
‘/ e Exchange Bonus (if applicable).
e Net Price Payable.

5. Special Discount
The bidder shall clearly mention:
« Government Discount.
e Institutional Discount.
e Free Registration (if offered).
« Free Insurance (if offered).
» Free Road Tax (if offered).
o Free Accessories (if offered).
» Any Additional Promotional Benefit.

6. Price Validity
The quoted rates shall remain firm and valid for a period of Six (06) months from the date of
opening of the Financial Bid and shall not be subject to any escalation during the validity period.

7. Warranty
The vehicle shall carry:
e Manufacturer's Standard Warranty.
« Extended Warranty (if offered).
» Details of free service schedule.
. Delivery
The successful bidder shall supply all vehicles within the period specified in the Purchase Order
issued by BSLSA.



9. Submission of Tender
The Tender shall comprise:

(A) Technical Bid

Containing:
» GST Registration Certificate.
¢ PAN.

e Authorization Certificate.

» Company Profile.

« Experience.

» Details of Service Centres.

» Declaration regarding non-blacklisting.
¢ Brochure of Vehicle.

e Compliance Sheet.

(B) Financial Bid

Containing:

Complete price quotation including all taxes, registration charges, insurance, discounts and total
landed price.

The Technical Bid and Financial Bid shall be submitted in two separate sealed envelopes,
superscribed accordingly.

Both envelopes shall be placed inside one sealed envelope superscribed:

"Tender for Supply of Multi Utility Vehicles (MUVs)"

Addressed to: ’

The Member Secretary

Bihar State Legal Services Authority

Opposite Patna Museum

Budh Marg

Patna — 800001

10. Important Dates

\ Particular J| Details |
[Last Date for Submission|[On or before 11.08.2026 at 4.30 P.M. |
|Place of Submission J|Bihar State Legal Services Authority, Budh Marg, Pa‘@]
lOpening of Technical Bid|1. Technical Bid on 18.08.2026 at 1.30 P.M. |
Opening of Financial Bid |2. Financial Bid 18.08.2026 at 1.30 P.M. |

Late tenders shall not be entertained under any circumstances.

11. Clarifications

Any clarification regarding the tender may be obtained during office hours from:
Bihar State Legal Services Authority

Opposite Patna Museum, Budh Marg, Patna — 800001



12. General Terms & Conditions

1. The vehicles shall be supplied at DGS&D/GeM approved rates, wherever applicable.

2. Only authorized dealers/manufacturers shall participate.

3. BSLSA reserves the right to inspect the vehicle before acceptance.

4. The successful bidder shall provide all standard tools, manuals and warranty documents.
5. Registration formalities shall be completed by the supplier, unless otherwise directed.

6. The bidder shall mention the nearest authorized service centre in Bihar.

7. Spare parts availability shall be ensured.

8. Free services shall be provided as per manufacturer policy.

9. BSLSA reserves the right to increase or decrease the quantity of vehicles at the time of

purchase, subject to availability of funds and administrative approval. )
10. BSLSA reserves the right to accept or reject any or all tenders without assigning any
reason whatsoever.
11. BSLSA also reserves the right to cancel, amend, modify or withdraw the tender process at
any stage without incurring any liability.
d/ 12. In case of any dispute, the decision of the Member Secretary, Bihar State Legal Services
Authority shall be final and binding.
13. The Courts at Patna alone shall have jurisdiction over all disputes arising out of this
tender.

Member Secretary

Bihar State Legal Services Authority
Opposite Patna Museum, Budh Marg
Patna — 800001
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